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Public Notice

TO WHOMSOEVER IT MAY CONCERN

This iz to inform the general public that the following share certficates of Ador Welding
Limited, having its Registered Cifice at Ador House, §, K. Dubash Marg, Ford, Mumbai,
Maharashtra, India, 400001, registered in the name of Kusum Dubhashi (Deceased)
and Ajit Dubhashi, have bean lost by them:

& Name of Shargholdars Folio No '551"’?“ Distinctive No. |-
1| A (Peceased)® 16160 | 16a007 | aprasea-seraaos | 50
2 | it Doy oecsassdl® | icrs1ae | 168008 | se7ad0a-g673088 | 50
3 | pisam Dusnashi (Deceased) & | icrsteo | 168000 | aoeraea-sos3en | 100
4 | bl bohaen T Decsssel® | qs1ee | 168910 | oo6a044-9063443 | 100
5 ﬁj“.,f;;jhﬁ;;‘;?“” (Deceased) & |\ 1160 | 168011 | ooessas-sosases | 100
6 E},‘fﬁﬂhﬂ;gﬁfshi (Deceased] & |\ 1150 | 168012 | oseasas sosasas | s0
] ;}fgﬁhﬁggﬁgh' Deceasad) & |y1e1a9| 168913 | 14575532~ 14575041 | 10
8 | ik Bubnacn " (eceased)® |y151a9 | 160914 | 1575342- 1575351 | 10
9 | Al Dibha " (Deceasedl & | cig1ag | 168915 | 14575062 14675356 | 5
10 E};ﬁaﬂhﬁﬁ,ﬁf‘*’" (Deceased) & | 15169 | 168016 | 14575367 - 14575386 | 10
11 | pieum putaoh (Deceased) & | 15169 168917 | 14575067 - 575076 | 10
12| s pochashi (Deceased) & |k 15169 | 168918 | 14575877 - 14575381 | 5

Total | 500

The public i hereby cautioned against purchasing or dealing in any way with the above-
referred share cerificates

Any person who hag any claim in respect of the said share cerlificalas should lodpa such
clair with the Camgany or its Regisirar and Transfar Agents, MUFG Intirme Indla Private
Limited, 247 Park, C-101, 1st Floor, L. B. 5. Marg, Vikroli {W) Mumb-ai-400083 TEL.
+31810811676 within 15 days of publication of this nofice, after which no claim will be
enfertained and the Company shall proceed toissue Duplicate Share Cerdificale’s

S0i-
Place: Pune Ajit Dubhashi
Date: 17/10/2025 {Senving Sharehoider)

FORM A

PUBLIC ANNOUMNCEMENT
{linder Regulation G of the Insolveray and Bankrupdcy Boand of [ndia
{insohancy Reselption Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

CAB EEZ INFRA TECH LIMITED

RELEVAMNT PARTICULARS |

L | Merme of corporsie dekton Cah Eez Infra Tech Linied |
7 | Date of inconporation of corporate oebiod | O2nd Deceniber, 2019 |
3| Aoty undhsr which eorparale debice BoC Mumbal
_|isincomonated / mggstered | R |
4, (Coeporals loerity Mo, & Lirvied Lobigy | O - UR4BS0MH 200 SPUCEEESED

|Ierification No. of comporate datior |
5, |Addnass of the regisiered office and

{principal office {if ary} of comporse

| Office No 105, GEE 15 Foor, Marah Complex
Krehralal Mareah Marg, Sakinaka Andhen East,

iy | Mumnbed, Murnbel Ciy - 200072 Maharashira
£, | Ireahkency cormmencemmsant date in 1520 2025 (grder dated 1520 2035)
respect of corpangie debin

= | Estimated tale of dosue of Teokeny. | 15082020
EsniLTiOn prctess

B .Ni,-EI'II:‘.‘:.i.‘lIH -:l;q-',:g_'i_ﬂj-&:-il |||.rr||:-|_1'-:af1|‘ui

lirgnkangy professonat aching a8 nfoesim

|resolution professioral

| Aadidnzss and e-mail of the imenm

resciution professional, as megistaned

| with the Boarnd

I ‘.‘-n:-‘u'lr'_ Marlt_;. Lalp ﬂ'a;r.ln 15
BB/ IPPOSS0E 2031 2022/13757

e

Ardress; 054, Znd Foor, Plot ko 408, Hiren
Light Industna! Estate, Bhagod Feer Marg, Mear
Paradise Cinemia, Mahirm, Mumbsai Ciy,
_ Mahareshirs, 4000165
Ermait dipcsbesniigrmal.oom
Apdrecar ZUEAR 0 Foorn, Pl Mo 408, Hiren
Light Inchsina Exlale, Bhago Heer Marg, Mear
Parackee Cinerra, Mahim, Mumbai Gity,
L : | Mahorsshim, 400015
A3 | Lerst davie for submission of chims | 2BAR20AE
13, | Clasees of croditors, if amy. under-clacsa  MA
{ ) af sub-saction (64) of section 21,
{ Escartained by the imerim resciution
.| prodessional o pien L.
13. | Mames of Insolvercy Professionals hify
| Hierfed 10 &t as Authaorsed
| Representatie of creditors 0 & class
i_l'ﬁ'!n&f: rei s e efcdt classh
14, ) Resheneart Forms aind
| [ Dertewls of muhoniped represeniatues
are anaiabio at

101 | Acidress e emall o be used far
| eorrespondence with the interm

| Emait ipdawdamansh@gmail com ‘
| resalution prolessial ‘

Teh nk:
Rl bhl goeinhl home downloads

Mofice & hensby given that the National Company Law Tribunal bt ondersd (e
commeancenent of a COrparate II'IEH'.Il'.IEI'Il.':_'.' regnlutien process of the Cab Esz Infra Tech
Limited on 15, 10,2025 {order dated 15.10.2025)
The sreditars of Cab Esz Infra Teeh UH‘IHHH,EI"& |'|E:"&t-'p‘ called upon o submit theirclaims
with proof on or before 29,10, 2025 to the interim resolution professional at the address
mantioned againsl entry Mo, 10
The financial creditors shall submit their claims with proof by electronic means only. Al
ather cradibors may submid the claims wilh gerood i person, Dy post or by elecironic means
Afinancial creditor belonging to a class, as listed against the antry Mo, 12, shall indicate its
choioe of auiarized represintative rom among the thred solvency professionals listad
F.lEEiﬂE[ ants y Mo, 1310 act as authorized repr esantative of the class Wk in Form G,
Subrmigsion of false or msleading proarfs ol claim shall atiract penalies
Place: Mumbai Manish Lalji Dawda
Date: 17.10.2025 Interim Resolution Professional
R Mo IBBLTPA-O0LAIP-PO2506 20 1- 30 2 13797
AFA Mo AAL137aT /02 2006826,/ 108270 valid upte 30,06,/ 2026

PUBLIC NOTICE
Notice is hereby given that the following Share Certificates for 50 Equity Shares of Rs.10/-
(Rupees ten only) each with Folio No. 043140159 of RELIANCE INDUSTRIES LIMITED,
having its registered office at Maker Chambers IV, 3rd Floor, 222 Nariman Point, Mumbai,
Maharashtra, 400021 registered in the name of VAISHALI KISHORE TURAKHIA have
been lost. YASHVI SANJAY DOSHI have applied to the company for issue duplicate
certificate. Any person who has any claim in respect of the said shares certificate should
lodge such claim with the company within 15 days of the publication of this notice.

Folio No. | Certificate No. Dist. From Dist. To No. of Shares

043140159 | 6619555 139153231 139153280 50

Date: 17-10-2025, Place : Mumbai YASHVI SANJAY DOSHI

PUBLIC NOTICE

Notice is hereby given that the following Share Certificate for 100 Equity Shares of Rs.2/-
(Rupees two only) each with Folio No. 03426408 of ULTRATECH CEMENT LTD, having
its registered office at B Wing, Ahura Centre, 2nd Floor, Mahakali Caves Road,
Andheri East, Mumbai, Maharashtra, 400093 registered in the name of LATE HABIB
UMAR PATEL & LATE RAJU UMAR PATEL have been lost. |, SAJID HABIB PATEL
have applied to the company for issue duplicate certificate. Any person who has any claim
in respect of the said shares certificate should lodge such claim with the company within
15 days of the publication of this notice.

Company Name Folio No. |No. of Security Distincfive Nos.
shares held| Certificate No. | From - To

ULTRATECH CEMENT  |03426408 100 4563 30172537 -

LIMITED 30172636

Date: 17-10-2025, Place: Mumbai SAJID HABIB PATEL

PUBLIC NOTICE

Notice is hereby given that the following Share Certificate for 875 Equity Shares of Rs. 2/-
(Rupees two only) each with Folio No. 03426408 of LARSEN & TOURBO LTD., having
its registered office at L & T House, Ballard Estate, Narottam Morarjee Marg, Mumbai,
Maharashtra, 400001 registered in the name of LATE HABIB UMAR PATEL jointly with
LATE RAJU UMAR PATEL have been lost. |, SAJID HABIB PATEL have applied to the
company for issue duplicate certificate. Any person who has any claim in respect of the
said shares certificate should lodge such claim with the company within 15 days of the
publication of this notice.

PUBLIC NOTICE

Notice is hereby given that the following Share
Certificates for 895 Equity Shares of Rs. 2/-
(Rupees two only) each with Folio No.
E2H5043271 of Tata Motors Limited, having
its registered office at Bombay House, 24
Homi Mody Street, Mumbai, Maharashtra,
400001 registered in the name of HABUB
UMAR PATEL and RAJU UMAR PATEL have
been lost. SAJID HABIB PATEL has applied
to the company for issue duplicate certificate.

CORRIGEMDUM

E Bhavani Shankar Road Branch, Brahman Seva Mandal Bldg,
Dadar (W), Mumbai - 400028. Tel: 022-24227511
| Email: Bom132@mahabank.co.in brmgr132 @mahabank.co.in

Rank of Maharashera

o sl o

AI06/MZ/Recovery/2025-26 Date: 04.10.2025

WITHOUT PREJUDICE Demand Notice under Sec 13(2) By R.P.A.D. / Speed Post/ E-mail

To,

1. M/s. Dllip Caterers, Prop: a) Dilip yashwant Patil, Flat No. 5, DSK Saikrupa CHS Ltd., Chitale
Path, Dadar (W) Mumbai - 400028 b) Block No. 2, Satya Niwas Bldg, BS Road, Dadar (W)
Mumbai - 400028., ¢) 10, Subhadra Bhavan Near kabutarkhana Dadar- West, Mumbai - 400028

2. Mrs. Varsha Dilip Patil, Block No. 2, Satya Niwas Bldg, BS Road, Dadar (W) Mumbai - 400028.

Dear Sir/ Madam,

Sub. - Notice U/s 13 (2) of Securitization & Reconstruction of Financial Assets and

Enforcement of Security Interest Act 2002.

1. That you No.1, has been sanctioned the following credit facilities by us at your request. That
you No.2, stood as guarantor to the credit facilities availed by No.1 at our BS Road branch.
2. That the details of the credit facilities, the securities charged in favor of the Bank and the

present outstanding dues are as under:

ﬁ:;' Nature & Amt. of Credit facility Security Date of NPA
(1) (2) (3) (4)
. Flat No. 05, Ground Floor, A Wing, DSK
1, 1.Ca;ﬁfr?ggzéggg;gggszgs Saikrupa A Wing CHSL, Final Plot No.| 29/09/2025
) 469, Chitale Road, Dadar (West)-400028.

Ledger Balance Total Outstanding

(as on 03.10.2025) Unapplied Interest upto 03.10.2025 as on 04.10.2025

(6) (7) (8)

Rs. 30,38,856/- Rs. 29,526/ Rs. 30,68,382/-

3. That in consideration of the credit facilities availed you have executed the following
documents in favor of the bank and also charged and created securities in favor of the Bank
as above mentioned.

a) Request letter for making credit facilities

b) Demand Promissory Note

C) Agreement for Cash Credit Facility

d) Guarantee agreement

f) Mortgage documents for above mentioned properties

4) That you have failed to adhere to the terms and conditions of sanction and made defaults
and accordingly your account has been classified by the Bank as NPA on 29.09.2025 in
accordance with the prescribed norms issued by Reserve Bank of India. In spite of our
repeated demands, you have not paid the outstanding amount in your account.

5) You have still not repaid the dues of the Bank and hence in exercise of powers conferred on
the Bank under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act 2002 (SARFAESI) and without prejudice to the rights of the Bank,
The Bank hereby calls upon you to repay in full the amount of Rs. 30,68,382/- Plus interest
w.e.f. 04.10.2025 and charges within 60 days from the date of receipt of this notice, failing
which, in addition to and without prejudice to the other rights available to the bank, the bank
shall be entitled to exercise any / or all of the powers under Sub-Sec. (4) of Sec. 13 of the
aforesaid Act in respect of these securities / properties enforceable under the Act, in which
case you shall also be liable to further pay all costs, charges and expenses or other incidental
charges, which please note

The powers available under the Act inter alia include -

a. To take possession of the secured assets, wherein the security interest has been  created
as above mentioned together with the right to transfer by way of lease, assignment or sale,
for realizing the secured asset.

b. To take over the management of the business of the borrower including right to transfer by
way of lease, assignment or sale and realizing the security.

¢. To appoint any person as Manager to manage the secured assets, the possession of which
will be taken over by us and the Manager shall manage the secured assets and any transfer
of secured assets shall vest in the transferee all rights in or in relation to, the secured assets,
as if the transfer had been made by you.

d. To write to or issue notice in writing to any person, who has acquired any of the secured
assets against which security interest has been created from whom any money is due or may
become due to you to pay us the money.

1. Please take a note that as per Sec.13 (13) of the Act, after receipt of this notice, you are
restrained from disposing off or dealing with the securities without our prior written consent.

2. The borrower attention is invited to provisions of sub-section 8 of Section 13 of the Act in
respect of the time available to redeem the secured assets.

Sd/-

FOR BANK OF MAHARASHTRA
Asst. Gen. Manager &
Authorised officer

BS Road Br. Mumbai.

ADITYA BIRLA
CAPITAL

ML FIRAMDNEG ROVISIRG

“al

FROIELTEMNL  INVES

Corporate Office :
Mumbai-400 063, MH.

days Auction Sale Notice for Sale of Inmovable Assets under the S

ADITYA BIRLA CAPITAL LIMITED

Registered Office: Indian Rayon Compound, Veraval, Gujarat - 362266.
12" Floor, R Teck Park, Nirlon Complex, Near Hub Mall, Goregaon (East),

E-AUCTION SALE NOTICE |

curitisatio

and Reconstruction of Financial Assets and Enforcement of

Security Interest Act, 2002 read with provison to Rule 8 (6) of the Security

nterest (Enforcement) Rules, 2002.

Sr. Name of the Borrowers Description of Properties /

On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla Capital Ltd. vide the Scheme of Amalgamation dated 11.03.2024 duly
recorded in the Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all SARFAESI actions initiated by Aditya Birla Finance Ltd. in
relation to the mortgaged property mentioned, stands transferred to Aditya Birla Capital Itd., the amalgamated company.

Accordingly the Authorized Officer of Aditya Birla Capital Limited / Secured Creditor had taken possession of the following secured assets pursuant to
notice issued under Sec. 13(2) of Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI) for recovery
of the secured debts of the secured creditor, for the dues as mentioned herein below with further charges and cost thereon from the following Borrowers and Co-
Borrowers. Notice is hereby given to the public in general and in particular to the Borrowers and Co-Borrowers that e-auction of the following property for realization
of the debts due to the Aditya Birla Capital Limited will be held on “As is where is”, “As is what is” and “Whatever there is” basis.

DATE & TIME OF E-AUCTION : 20.11.2025, BETWEEN 11:00 A. M. TO 01:00 P. M.
LAST DATE OF RECEIPT OF KYC & EARNEST MONEY DEPOSIT (EMD) : 19.11.2025

Demand Notice Date & Total Amt.

Reserve Price (in Rs.) Earnest Money Deposit SEMDL(in

1 |Jagannath Nayak),

3. Sushila Avdheskumar Nayak, (W/o.
Avadesh Jagannath Nayak)

LOAN A/C. NO.: ABTHASTS000000754659

Near Sapana Bakery, Kalyan,

Thane- 421306.

No. & Co-Borrowers Secured Assets | Rs.)/ Incremental Value ) (in Rs) (inRs.)
1.M/s. Autocraft Motors Through Its Rs. 2,31,000/- (Rupees 10.01.2025 &
Proprietor Satish Kumar Nayak, Gala No.1, Ground Floor, Sapna Two Lakhs and Thirty | Rs. 25,33,938/- LRu ees
2.Mr. Satish Kumar Nayak (S/0. Avadesh|Sadan Chs, Survey No. 13 Of Village| Rs. 23,10,000 (Rupees | One Thousand Only) Twenty Five Lakh Thirty

Katemanivali, Hanuman Nagar Road,
East

Three Thousand Nine
Hundred And Thirty
Eight Onl ) due as on
09.01.2025

Twenty Three lacs and
Ten Thousand only) Rs. 25,000/ (Rs.

Twenty Five Thousand
Only)

Place : Mumbai, Maharashtra
Date :17.10.2025

For detailed terms and conditions of the sale, please refer to the link provided in Aditya Birla Capital Limited / Secured Creditor's website i.e. https://abfl.adityabirlacapital.
com/Pages/Individual/Properties-for-Auction-under-SARFAESI-Act.aspx or https://BidDeal.in Contact Nos.: Aditya Birla Capital Limited, Authorized Officer - 1) Parneet
Singh : Mob. No. +91 97200 29337 You may also visit nearest Branch or contact Aditya Birla Capital Limited, 2) Mr. Rajesh Virkar : M. No. 73979 30202, 3) Mohit Sharma
: Mob. No. 9873913955, 4) Mr. Jahirul Laskar : Mob. No. +91 97060 03075, 5) Mr. Apoorva Thomas Danthi : Mob. No. 9930909725.

Sd/-
Authorised Officer

Aditya Birla Capital Limited

da 30 asier
Bank of Baroda

BANK OF BARODA

Navi Mumbai Regional Office : 405, 4th floor, Platinum Techno Park, Opp.Karnataka
Bhavan, Behind Raghuleela Mall, Vashi-400702.

E-Mail: recovery.navimumbai@bankofbaroda.co.in

Sale Notice for Sale of Immovable Properties

E-Auction Sale notice for sale of movable properties
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable/Movable Mortgaged/ Charged to the
Secured Creditors, will be sold on “As is where is”,” As is what is” and “Whatever there is” basis for recovery of below mentioned account/s. The details of Borrower/s /
Guarantor/s/ Secured Asset/s Reserve Price/ e-Auction date and time, EMD and Bid Increase Amount are mentioned below-

Auction (1) Reserve Price & . .
3 i MG Vehicle No., Model and MFG Year Vehicle parked at Date and @) LD 9f iohiclo) giropstly Insp.e s
o.| Borrower time the Property (3) Bid | parked at and Time
Increase Amount
1) |Borrower: MH-46-CL-1006 Ganesh Enterprises, Junction 06.11.2025 1. Rs. 23,61,960/- Physical 29.10.2025
M/s. Aparna  |Model- TATA SIGNA 4830T BS-VI] of Mumbai - Pune - Goa Road, | 02.00PM TO 2.Rs. 2,36,196 /- 11.00 AM TO 2.00 PM
Enterprises  [Make Year-2023 Palaspe Phata, Opposite Sai World |  6.00 PM 3. Rs. 10,000/ Mr. Ranjan Kumar
C|ty PrOjeCt, Panvle - 410206 8976826569
2) |Borrower: MH-43-BY-7493 Ground floor, Office No. 002, 06.11.2025 1. Rs. 3,08,367/- Physical 29.10.2025
Mr. Tejas Model- TATATIAGO CNG XZ+1.2| MCGM pay & park, Shreenivas | 02.00PM TO 2. Rs. 30,837/- 11.00 AM TO 2.00 PM
Shrirang RTN BS6 cotton mill compound, world tower, | 6.00 PM. 3. Rs.5,000.00/- Ms. Arunima Biswas
Shelar Make Year-2022. Shankar Rao Naram path, beside 8976826606
city view apartments, Lower parel,
Mumbai - 400013
3) |Borrower: MH-43-BG-7194 The Wadhwa (BMC) parking, Opp. | 06.11.2025 1. Rs. 88,938/- Physical 29.10.2025
M/s Pranav  |Model - Maruti Wagon R-Green R-City Mall, LBS Marg, 02.00PM TO 2. Rs. 8,894/ 11.00 AM TO 2.00 PM
Tours Travels |Lxi/Taxi Ghatkopar (W) - Mumbai 6.00 PM 3. Rs.5,000/- Ms Sawant Priti Vilas
Make Year-2018 8976826535
4) |Borrower: MH-06-S-9618 The Wadhwa (BMC) parking, Opp. | 06.11.2025 1. Rs. 2,07,036/- Physical 29.10.2025
Mr. Nitin Model- SML ISUZU WV 26 EXE TC R-City Mall, LBS Marg, 02.00PM TO 2. Rs. 20,704/ 11.00 AM TO 2.00 PM
Dashrath MCV P-BUS Ghatkopar (W)-Mumbai 6.00 PM 3. Rs. 5,000/- Mr. Kumar Talapatri Kiran
Revankar Make Year-2016 8976826596

Date: 15-10-2025
Place: Vashi, Navi Mumbai

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.com Also,
prospective bidders may contact the Authorised officer on Tel No. 022-27810670 Mobile 8866404107

Sd/-
Authorized Officer,
BANK OF BARODA

— Any person who has any claim in respect of

Folio No. |No. of shares held| Certificate No | Distinctive From Distinctive To the said shares certificate should lodge such

03426408 375 1348489 1394723855 1394724229 claim with the company within in 15 days of

250 318048 574120061 574120310 the publication of this notice.

125 188840 140158626 140158750 Folio No. |Certificate| Distinctive No| No. of

125 4551 215671 215795 No Shares

Date: 17-10-2025 E2H5043271| N.A | 22187551 to| 895
Place: Mumbai SAJID HABIB PATEL 22188445

Sd/-

SAJID HABIB PATEL

Mastek's

Trust. Value. Velocity
Mear Ambawadi Circle, Ahmedabad

and six months endad Septembear 30, 2025

have any impact on the consolidated financial results.

Company's websile www.mastek.com

Place : Mumbai
Date : October 16, 2025

MASTEK LIMITED

CIN No.: LY£140GJ1282PLCO0S215
Registered Office: 304/805, President House, Opp. C.N Vidyalaya,
- 380 D06
Tel. No.: +91-79-2656-4337; Fax No.: +91-22-6695-1331
E-mail: invastor_grievancesfimastek com; Website: www.mastek com

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR
THE QUARTER ENDED SEPTEMBER 30, 2025

(< In Lakhs)
Particulars Quarter Quarter Quarter Year ended
ended ended June ended March
September 30, 2025 September | 31, 2025
30, 2025 (Unaudited) 30, 2024 (Audited)
e | (Unaudited) | | {Unaudited) | |
Revenue from operations o4 037 91470 66,733 | 345,523 |
Net profit for the period/year 13,410 12,070 11,716 45,155
| {pefore exceplional items and t&x) | _ . .
Met profit for the perodfyear before tax 13,410 12,070 12,882 45916
| (after exceptional items) _ _ | 1 | _ _
| Net Profit for the period/year after tax 9,745 8,205 12,865 37.593
| and exceptional items ! ! ! |
Total Comprehensive income for the 13,689 12,584 15,510 42419
| period (afterlax) . |
| Paid- up equity share capital 1,548 1,547 | 1,543 1547
| Other equity 2,44 687 |
| Eaming per Share (FV of ¥ 5 each) _ _ . |
| (a) Basic - ¥ 3148 | £9.75 | 41.69 | 121.76 |
(b} Diluted - ¥ 31.24 | 28.50 | 41.22 | 120,65 |
Notes:-
1. Key data relating to Unaudited Standalone Financial Results of Mastek Limited is as under!
| Particulars | Quarter Quarter Quarter | Yearended
ended ended June ended March
September 30, 2025 September 31, 2025
30, 2025 {Unaudited) 30, 2024 (Audited)
(Unaudited) (Unaudited) | (Restated)
' (Restated) {Refar
| | ____||Refernote3)| noted) |
| Revenue from aperations 21,837 | 22895  24502| 93908
| Profit before Tax B,365 | 5,709 | 9,202 | 17,820
| Tax Expenses (net) _B45 | 1,520 | 1,450 | 3.886 |
| Net Profit! (loss) after tax 7,520 | 4,189 | 7.842 | 14,034

2. The above unaudited standalone financial resulis {the 'Statement’) were reviewed and recommended by
the Audit Committee and were thereafler approved by the Board of Directors at their respective meetings
held on October 16, 2025, The auditors have carried out a limited review of the statement for the quarter

3. Pursuant to the Schemaea of amalgamation {the 'Schema’) as approved by the Hon'ble National Company
Law Trbunal ('NCLT'), Abmedabad on May 02, 2025, Mastek Enterprise Solutions Private Limited,
wholly owned subsidiary of the Company (hereinafter referrad to as Transferor Company'), has been
merged with Mastek Limited (‘Transferee Company'), with Apnl 01, 2024 as the appointed date. Both
Transferor Company and Transferee Company had filed the approved scheme with ROC, Ahmedabad
on May 31, 2025, which had been considered as effective date as per the Scheme, Pursuant lo tha
Scheme, the assets, liabilities and reserves of the Transferor Company are fransferred to and vested in
the Transferee Company. The said transfer had been accounted for in accordance with the accounting
treatment prescribed in the approved Scheme whichis in line with the accounting principles as laid down
under Appandix C to Indian Accounting Standard 103 {"Ind AS 1037) "Business Combinations”, applicabla
to ‘common control business combination’ and the comparative financial information presentad in the
Statement has been restated from the beginning of the eariest period presented, being Apnil 31, 2024, The
Scheme had accordingly been given effect 1o in the Statement, pursuant to which the comparative financial
information for the periods namely guarter ended September 30, 2024, six months ended September
30, 2024 and year ended March 31, 2025 have been restated. The accounting for this Scheme doas not

4. The above is an extract of the detailed format of Unaudited Financial Results for the quarter ended
Septermnber 30, 2025 filed with the Stock Exchanges under Regulation 33 of SEBI (Listing Obligations and
Disclasure Requiremeants) Regulations, 2015, The full format of Quartery Unaudited Financial Results
are available on the Stock Exchange website weww.bzeindia.com, www.neeindia,com and also on the

Foar & on behall of Board of Diractors

Mastek Limited
sd/-

ASHANK DESAI
Chairman

dw 3inm asier
Bank of Baroda

Mumbai Metro Central Region
3, Walchand Hirachand Marg, Ground
Floor, Ballard Pier, Mumbai - 400001,
Incia Tel No. 022-42060828
E-mall
recovery. mmcribankofbaroda.com

Kindly refer to our Vechile Auction Sale
Motice . published in the Financial
Express & Prathakal on 23.09.2025. in
this notice with reference to Borrower Sr
Ho.2 Pharma Search Byurveda Private
Ltd Vehicle Mo MODEL-2023, Force
Traveller T1, Food Delivery Van Regd
No.- MHD1-EE-4821. E-Auchion sale
stands withdrawn with immediate etfect.

Date:- 17.10.2025

fu
Place:-Mumbal =

Authorized Officer

CLASSIFIEDS

THANKS GIVING

HOLY Spirit Thou who
makes me See
Everything and Shows
me the way to Reach
My ldeals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs that is done
unto me and who is in
all instances of my life
with me | in this short
Dialogue want to thank
you for everything and
confirm once more that
| do not want to be
Separated from you, no
matter how great the,
material desire may be
| want to Be with you
and my loved ones in
your perpetual glory
forever Amen - ZDS

0070994004-1

"IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
its contents. The Indian Express (P)
Limited cannot be held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
hefore sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

EAST COAST RAILWAY

CORRIGENDUM NO.-02 TO

Tander Motice No. ETCECONHEBS 2025040
Dt,: 12,009,2025

The fnllawng modhcation has bien masde
against gbove Tender Mobce which may
please be noted.

Date & Time of Closing of

Tandar:-
As Publishead Now To be
(Carrigendum MNo.01}) Read As
24.10.2025 04.11.2025
at 1200 Hrs. at 1200 Hrs.

For detalls plesse visit website
WWW.iraps.gov.in

Chief Administrative Officer (Con)/

PR-1ISCI25-26 Bhubaneswar

2 D ELTA LCORP LIMITED

Regd. Off : Delta House, Plot No 12, Hornby Vellard Estate, Dr Annie Besant Road,

Worli, Mumbai-400018.

(CIN No.L65493MH1990PLC436790)

STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER AND SIX MONTH ENDED 30™ SEPTEMBER, 2025

(Figures are Rupses In Crores unless specified)

Quarter Ended
30" September,
2025

Particulars

Six Manth
Endad
30" September,
2025

CQuarter
Ended
30" September,
2024

Unaudited

Unaudited Unauditad

Total Income from Operations 182 T

366.93 182.09

Met Profit / (Loss) for the perod (before Tax,

Exceplional andlor Extracrdinary items #)

34.69

T2.26 b2.87

Met Profit { (Lass) for the penod bafore tax
(after Exceptional andior Extraordinary tlems #)

34.69

7226 5287

Met Profit / {Loss) for the penod after tax
iafter Exceptional andfor Extraordinary items #)

£5.10

Bd 56 26.98

Total Comprehansiva Income for the panod
[Comgprising Profit | [Loss) for the penod [aftar tax (396.15)

and Other Comprehensive Income (after fax)]

(347.75)

Equity Share Capital 26.78

268,78

Reserves (excluding Revaluation Reserve} as shown =
in the Audited Balance Shaet of the previous year

Earnirngs Per Shara (of Ra. 1/- sach) {for continuing
and discontinued opearabions) - (In Bs.)

Basic;

Diluted ;

S. E. RAILWAY - TENDER

Sr. DEETRD, South Eastern Railway,
Chakradharpar acling for & an bahall of
the Prasident of India inviles e-Tender as
meantionad balow. Tenders are due fo apean
on 07.11.2025 at 15.30 hrs. The Manual
oflers are nolalsaed Sl these lerders
and any such manual offer recened shall
b= ignored, SLNo.-1. Tender Notice Mo.:
CHEP-D-683-CTR-BOND, Date:
15.10.2025. Name of the work: Elacl
{TRD-GHE) works in connection with
TTRIP), TRR{F). CTRIZ), TSR{P}, TRR[S),
CTRIPY in different sectians in
Chakradharpur Divission. Tender Value: 7
1.55,30.533.64, EMD: ¥ 2 27,700,
Completion peried: 12 montha. SLNo.-
Z. Tender Notice No.: CKP-D-800-LEAN-
MAST, Date: 15.10.2025. Name of the
work: Balance work for Improvement of
leaming mast locations over Chalradhampur
Division. Tender Valuwe: T 51,58, 267 25,
EMD: T 1,03,200, Completion period: 06
months. Date & Time of opening of
tender: 07.11.2025 at 15.30 ks, {fior SLha.
1 & 2 each), Place of opening of &-
Tender: 3r.DEE/TRD/South Eastern
Ralbweay (for LMo, 1 &2 gach). Date and
time of closing of tender: 1500 hrs. of
07.11.2025 {for SLMo. 1 & 2 sach). E-
Tendei can ba wviewed al websile
http:/fwww.ireps.gev.in. The
tenderenbidders must have Class-Il Digilal
Signature Cefficate & musl be registerad
an IREPS Portal. QOnly registered
tenderer'bidders can participate on e-
tendering. All relevant paper must be
uploadad al tha lims of parlcipaling in
E-Tendaring, (PR-T33)

The Financial details on standalone basis are g3 under ;

(Figures are Rupees in Crores unless specified)

Quarer Ended

Particulars 30° Sepltembar,

Unaudit

Six Manth Ended
30" Saplembier,
2025

- i

Unaudited

Guarter Ended

30" Seplember,
2024
Unadited

income from Oparations 131.05

261.95 14578

Profit Before Tax a2 .58

65,92 58.38

Profit After Tax

2241

4387

48.25

MNote:

a) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges
under Fegulation 33 of the SEEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015.
The full format of the Quarerly Financial Results are available on the websites of BSE AND NSE at
www.bsaindia.com and www.nseindia.com respactively and on Company's website
hitps:ffdeliacorp.in/pdifinancial 202 5-2026/uarter-September-2025-2026. pdftv=1.

b # - Exceptional and/or Extracrdinary items adjusted in the Statement of Profit and Loss in accordance with

Ind-AS Rules | AS Bules, whicheveris applicable

Place : Mumbai
Date : 15" October, 2025

epaper.ﬁnanciaiexpress.mn'. .

For Dalta Corp Limited
(Jaydev Mody)
Chairman
DIN No.0D234797

For
Advertising in

TENDER PAGES
Contact
JITENDRA PATIL
Mobile No.:
9029012015
Landlme No.:
67440215
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